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[Shr1 Samar Guha]
earlier not once but several times

MR CHAIRMAN I am not aware
of that 8o, I am not 1n a position
to reply to that

“SHRI SIKANDAR BAKHT It 1
an unfortunate thing that this matter
of getting the East Bengal refugees
m Andamang has been raised half a
dozen times since this new Govern-
ment took over and it has been ex-
plained already that the commitment
iz of rehabilitating all thege East Ben-
gal refugees There are about 10,000
—P000 and odd—who remrain to pe
settled They will be settled In
Andamans, the rehsbilitation process
has been stopped

SHRI DINEN BHATTACHARYA
(Serampore) He must make a true
statement He says only 9000 refu-
gees had been stopped (Interruptions)

SHRI SIKANDAR BAKHT Al
right you say whatever you like The
positron 15 that there the rchabilita-
tion piocess has been stopped for a
number of reasons—ecological rteCa
sons settlement of ex servicemen on
the basis ot some defence requre
menig etc etc—on accouni of which
the re settlement of East Bengal 1efu
gees had becn stopped  (Interrup-
tions)

SHRI SAMAR GUHA A ngn
power commitiec which was ever for-
med by any Government during the
30s consisting uf all the Sectetarics of
all the Ministries was constiluted They
gave 3 report that 15 lakh refugees
could be rehabilitated by 1975 That
was the recommendation made by such
a powerful commuittee

SHRI VAYALAR RAVI (Chirayn-
kil) The Mimister 19 stating the
facts based on the nformation sup-
plied by his Mimsiry May I suggest
to lum to go to Andamans and find
out what 1s happeming really?

SHRI SAMAR GUHA Something
they want to hute (Interruptions)

MR CHAIRMAN. The Minwyter
will take note of the suggestions that
you have made and he will do what-
ever he can do Now, I go to the
;l:?t item—Statement under Rule

1414 hrs.

MATTERS UNDER RULE 3877
(1) REPORTED UNDERUTILISATION OF
cApacITY OoF Harpra Porr

SHRI RAJ KRISHNA DAWN
(Burdwan) Madam Chairman, The
Haldia Port, 15 one of the most mod-
ern ports in the world and has been
built at a huge cost to the country
but due to under-utilisation of 1ts
capacity, theie 15 a big financial Joss
to the nation and to the port on the
one hand and on the other hand, the
country 13 spending more Iwoney on
the transportation of goods to the eas-
tern zone Madam Chairman, Now, I
would hike to speak i Bengal

*The port of Haldia 1s not only the
best poit of West Bengal but 1t also
one of the best in India and can be
compared easily with the best ports
mm the world This port has been
constructed at the cost of crores of
rupees and I am sure the House will
be plessed to know that apart from
the general berths the facility of most
modern callteller berths have been
built which 1s available only 1n a
few poits of the world Not only
this the port has the biggest cargo
gshed 1n the world which spreads over
an ares of one lakh square feet In
addition to this the port 1s flited with
a gigantic and a very powerful crane
which 18 not available anywhere n
India To given example [ would
hike to inform the House that few
monthg ago this special berth could
unload 35 calltellers within a period
of 2} hours Deszpite gll thesa faci-
lities the port 1s not bemng fully utih-
sed The port authorities have re-

*The Original Speech was delivered in Bengal
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peatedly drawn the attention of the
Import and Export authorities (o the
gross non-utilisation of the capacity
of thin port but the latter hag not
cared to pay any heed to their plead-
ings and it is our apprehension that
the bureaucracy m conspiring to keep
the port idle to cause g huge loss not
only to the port authorities but to
the nation as a whole. I would like
to take this opportunity to inform the
House that at the time of the cons-
truction of the port it was estimated
that atleast 40,000 tons of cement per
month would be unloaded here but
it 18 very surprising and agonising
that when the port was completed it
was gaid that only 20,000 tons of
cement could be unloaded and you
would surprise to know Madam that
not a bucket of cement has been un-
loaded at this port so far. In regard
to coal 1t was estimated that at least 30
lakh tons of coal would be expurted
through this port in a year bui the
figures of export are far away from
the estimated target. In 1977 as many
s 118 oil tankers were unloaded at
this port with utmost competence
and within a very short period of
time. But the Import and Export
authorities have, of late, directed that
foodgrains, cement and other essential
commodities should be unloaded in
ports outside West Bengal. Ag 5 result
of this decision the ports where such
goods are being unloaded have to pay
compensation to the foreign ship. in
foreign exchange for the delay in un-
loading on the one hand and on the
other the goods unloaded there are
being transported in rai'way wagons
to Assam, Orissa, Tripura and Me-
ghalaya and other far off regions and
thereby raising the transportaiun
cost of these commodities of daily
use, In this way there is a two way
losg and even though the port authori-
tieg have drawn the gitention of the
Import and Export authorities several
times, they have not cared-to come to
their rescue. The port authorities are
perplexed and their Chairman have
repeatedly informed the authorities
concerned that even though 80 per
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cent of the work of the port hes
been completed at the cost of crores
of rupees it is being kept in a siate
of idleness andg thus a huge luss 19
being suffered. Madam, Churmsn,
this is a very serious matter, and I
would therefore, urge upon the Huuse
to have a thorough probe into the
matter to find out whether therc is
any well planned conspiracy behind
what is currently going on at the port
of Haldia. Today a left front Gov-
crnment is 1n power in West Bcngal
and there is a lurking appreheasitn
in the minds of many that the port is
being kept idle to discredit the pre-
sent State Government. 1 wuuld
therefore request you Madam Chair-
man (because the concerned Miusler
who could listen to this debale and
answer the guerieg is unfortunately
not present in the House) to request
the Government in pursuance of the
parliamentary practice for such wcca-
sions that a thorough probe should
be made into the whole matter ¢ find
out if there has been any deliperaie
conspiraey 1n this regard or not 1In
waos also mooted that the entire #x-
ports of irun ore would be routed
through this port but I regret to In-
form the House that not a singiv ton
of iron ore has yet gone out th:ough
this port. Madam Chairman. il 4 a
well known fact that because of heavy
siting in river Ganga ships of low
draft only can come to the po.t of
Calcutta but the port of Haldia does
not suffer from this serious handicap
and big ships of 33 ft. draft can easily
come to this port and I feel that be-
cause of gome bureaucratic conspiracy
such big ships are not being al-
lowed to come to this port and tne
repeated pleadings of the port autho-
rities have fallen in deaf ears and
nothing substantial has been done to
ease the situation. Madam Chairman
even though it may not directly arise
out of the issue that I have raisad yot
I feel strongly impelled to mention
a fact which is very essential for the
eflective functioning of the pert Ma-
dam, there are at present 20,000 fami-
lies working at the port but there is
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[Shr1 Raj Kishan Dawn] (u1) Situstion in Banaras Hindu Uni-

versity

only one small post office 1n the port
area

MR CHAIRMAN. Will you please
wind up now?

SHRI RAJ KRISHNA DAWN I
want more time
SHRI DINEN BHATTACHARYA

(Serampore) He 13 speaking on the
important aspects

MR CHAIRMAN TUnder Rule 377
you should take two or three minut-
es You have already taken 15 mi
nutes Please wind up

*SHRI RAJ KRISHNA DAWN 1
would therefore conclude by stronglv
urging upon the Government to make
a thorough probe to find out 1if there
18 any conspiracy in the matin or
not and also urge that early steps
should be taken for proper and full
utilisation of the capacity that 1s lying
wdle at present at the port of Haldia

(11) REPORTED DANGER TO LIVES AND
PROPERTY OF [NDIANS LIVING IN BEIRUT

SHRI BHAGAT RAM (Philliur)
On February 12, 1978, §;Shn Sohan
Sney §/o Prthvi Simgh  aged "
years, Joginder Singh urf Jog: and
Mangal Singh, both in their thirties
were picked up from their home n
Beirut by Syrian forces and have not
been seen since People returning
from Beirut have reported that the
lives and property of Indian citizens
are endangered by the Kidnapping by
the Syrian forces who are holding a
number of Indian citizens prisoners,
a2 number are reported wounded and
some have been killed The Embassy
1s unable to protect the lives ang pro
perty of Indian citizens from the Sy
rien forces The Minister may please
make a statement in the House re-
garding the failure of the Embassy to
protect Indian nationals the mreasures
being taken by the Gpvernment to
remedy the mituation, the whereabsuts
of missing persons and a list of those
killed and of the property destroyed
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